
Department Government
Date of 

receipt
Amount claimed

Amount of 

claim 

admitted

Nature of 

claim

Amount 

covered by 

security 

interest

Amount 

covered 

by 

guarantee

Whethe

r 

related 

party?

% of 

voting 

share in 

CoC, if 

applicable

1

E.S.I. 

Corporation Sub 

Regional Office 

Pune 28-07-25 330,904.00              330,904.00         

 Statutory 

Dues - - No NA - - - -                 

The Claim has been 

admitted.

2

Employees 

Provident Fund 

Organisation - 

Regional Office II 

- Pune 28-07-25 3,023,188.00           -                        

 Statutory 

Dues - - No NA - - 3,023,188.00            

Claim is not submitted in

the prescribed format

along with supporting

documents despite

repeated reminders.

Accordingly, due to non-

availability of supporting

documents necessary for

verification, the claim has

been rejected.

3,354,092.00      330904.00 - - 0.00 0.00 3,023,188.00       -               

Annexure-7

Name of the corporate debtor: Zapak Mobile Games Private Limited

List of operational creditors (Government dues)

Sl. 

No

.

Details of claim received Details of claim admitted

Amount 

of 

continge

nt claim

Amount 

of any 

mutual 

dues, 

that may 

be setoff

Amount of claim 

not admitted

Amount of 

claim 

under 

verification

Remarks, if any

Details of Claimant

(Amount in ₹)

Total

Date of commencement of CIRP: 14-07-2025

List of Creditors Updated on: 24-04-2026


